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1 IDBI Trusteeship Services Limited 02-01-2019 1,77,000                      1,77,000 0 0 No 0
2 Bharat K Kapadia & Co. 04-01-2019 1,34,200                      1,34,200 0 0 No 0
3 Dharmesh Muni & Co. 04-01-2019 1,49,500                      17,250 0 0 No 0 1,32,250                            
4 Yukti's Parekh & Co. 27,296                         0 0 0 No 0 27,296                               
5 Evershine Foundations 17-01-2019 48,56,206                    46,29,320 0 0 No 0 2,26,886                            
6 Markand M Joshi & Co. 33,040                         0 0 0 No 0 33,040                               
7 Balaji Earth Movers 06-03-2019 41,11,088                    36,16,088 0 0 No 0 4,95,000                            
8 Sunleet Constructions 06-03-2019 15,97,030                    0 0 0 No 0 15,97,030                         

Total 1,10,85,360                8573858 0 0 0 0 -         0 25,11,502                  

Amount of claim 
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security interest

Interim Resolution Professional / Resolution Professional : Rajender Kumar Girdhar  IBBI Registration No. IBBI/IPA-003/IP-N00048/2017-18/10396
Name of the corporate debtor: Mayur Pankh Properties Pvt Ltd.. Date of commencement of CIRP: 18.12.2018 ; List of creditors as on: 30-05-2019
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